
REVISED
ITEM NO.26               COURT NO.11                  SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION(S)(CIVIL)  NO(S). 1156/2021

WE THE WOMEN OF INDIA                              Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

WITH
W.P.(C) No. 1224/2017 (PIL-W)
(FOR ADMISSION and IA No.12835/2018-INTERVENTION/IMPLEADMENT and IA
No.29686/2018-EXEMPTION FROM FILING O.T.
IA No. 74098/2019 - EARLY HEARING APPLICATION
IA No. 127408/2022 - EXEMPTION FROM FILING O.T.
IA No. 107538/2022 - EXEMPTION FROM FILING O.T.
IA No. 95766/2018 - EXEMPTION FROM FILING O.T.

W.P.(C) No. 427/2022 (PIL-W)
(IA No. 136232/2022 - EXEMPTION FROM FILING O.T.
IA No. 120913/2022 - EXEMPTION FROM FILING O.T.
IA No. 83391/2022 - EXEMPTION FROM FILING O.T.)
 
Date : 30-07-2024 These petitions were called on for hearing today.

CORAM : 
         HON'BLE MRS. JUSTICE B.V. NAGARATHNA
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Petitioner(s)  Mr. Sanjay Parikh, Sr. Adv.
                   Ms. Srishti Agnihotri, AOR
                   Ms. Sanjana Grace Thomas, Adv.
                   Mr. D P Singh, Adv.
                   Ms. Tara Elizabeth Kurien, Adv.
                   
                   Ms. Shobha Gupta, Sr. Adv.
                   Mr. Aditya Ranjan, AOR
                   Ms. Tarjana Rai, Adv.
                   Mr. K Charenamei, Adv.
                   Ms. Jessy Kurian, Adv.
                   
                   Mr. H.S.Phoolka, Sr. Adv.
                   Mr. Jagjit Singh Chhabra, AOR
                   Mr. Bhuwan Ribhu, Adv.
                   Ms. Shashi, Adv.
                   Mr. Saksham Maheshwari, Adv.
                   Ms. Surpreet Kaur, Adv.
                   Mr. Suraj Kumar, Adv.
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For Respondent(s)  Mr. Vikramjit Banerjee, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhashini Sen, Adv.
                   Ms. Rekha Pandey, Adv.
                   Ms. Nidhi Khanna, Adv.
                   Ms. Swati Ghildiyal, Adv.
                   Ms. Sweksha, Adv.
                   Mr. Amrish Kumar Sharma, Adv.
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. Praveena Gautam, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Aman Sharma, Adv.
                   Ms. Ameyavikrama Thanvi, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                   
                   Mrs. Garima Prasad, Aag, Sr. Adv.
                   Mr. Rohit K. Singh, AOR
                   Mr. Pritam Bishwas, Adv.
                   Ms. Pratibha Malviya, Adv.
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   
                   Ms. Rashmi Nandakumar, AOR
                   Ms. Yashmita Pandey, Adv.
                   
                   Ms. Vanshaja Shukla, AOR
                   Ms. Ankeeta Appanna, Adv.
                   Mr. P.E.Krishnan, Adv.
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   Mr. Suraj Singh, Adv.
                   
                   Mr. Sahil Bhalaik, AOR
                   Mr. Tushar Giri, Adv.
                   Mr. Siddharth Anil Khanna, Adv.
                   Mr. Ritik Arora, Adv.
                   Mr. Shivam Mishra, Adv.
                   Mr. Gowtham Polanki, Adv.
                   Mr. Nishit Shukla, Adv.
                   Mr. Murshlin Ansari, Adv.
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Barr, Adv.
                   
                   Mr. Debojit Borkakati, AOR
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                   Mr. Manish Kumar, AOR
                   
                   Mr. Surjendu Sankar Das, AOR
                   Mr. Samarpit Chauhan, Adv.
                   
                   Mr. Vinod Sharma, AOR

    Mr. Rushab Aggarwal, Adv.
                   Mr. Pashupathi Nath Razdan, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Deepanwita Priyanka, Adv.
                   Ms. Devyani Bhatt, Adv.
                   Ms. Nidhi Bhadola, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Ms. Himanshi Shakya, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Dr. Monika Gusain, AOR
                   
                   Mr. D. L. Chidananda, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Ms. Mrinal Gopal Elker, AOR
                   Mr. Abhimantu Singh, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   
                   Mr. Bharat Bagla, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                   
                   Mr. Nirnimesh Dube, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Mr. R.Rajaselvan, Adv.
                   
                   Mr. Anando Mukherjee, AOR
                   
                   Mr. Shibashish Misra, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
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                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Shadan Farasat, A.A.G.
                   Ms. Nupur Kumar, AOR
                   Mr. Harshit Anand, Adv.
                    
                   Ms. G. Indira, AOR
                   Mr. Gandeepan, Adv.
                   Ms. Larika Khandelwal, Adv.
                   Mrs. D.Poornima, Adv.
                   
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, Adv.
                   Ms. Shalini Singh, Adv.
                   Mr. Saurabh Rajpal, Adv.
                   
                   Mr. Sameer Abhyankar, AOR
                   Ms. Ayushi Bansal, Adv.
                   Mr. Kushagra Aman, Adv.
                   Mr. Rahul Kumar, Adv.
                   Mr. Aakash Thakur, Adv.
                                      
                   Mr. Amit Anand Tiwari, Sr. A.A.G.
                   Mr. Sabarish Subramanian, AOR
                   Ms. Devyani Gupta, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. C Kranti Kumar, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Mr. Danish Saifi, Adv.
                   Ms. Saushriya Havelia, Adv.
                   Ms. Tanvi Anand, Adv.
                   
                   Mr. Tanmaya Agarwal, AOR
                   Mr. Wrick Chatterjee, Adv.
                   Mrs. Aditi Agarwal, Adv.
                   Mr. Vinayak Mohan, Adv.
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Ms. Shireesh Tyagi, Adv.
                   Ms. Tayade Pranali Govardhan, Adv.
                   Mr. Aniket Singh, Adv.
                   
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. Vikramjit Banerjee, A.S.G.
                   Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. N Visakamurthy, Aor, Sr. Adv.
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                   Mrs. Suhasini Sen, Adv.
                   Mrs. Ruchi Kohli, Adv.
                   Mrs. Rekha Pandey, Adv.
                   Mr.  Chinmayee Chandra, Adv.
                   Mrs. Nidhi Khanna, Adv.
                   Mr.  Advitiya Awasthi, Adv.
                   Mrs. Swati Ghildiyal, Adv.
                   Mr.  Tanmay Mehta, Adv.
                   
                   
                   Mr. K. M. Nataraj, A.S.G.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Mrinal Elkar Mazumdar, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Tadimalla Bhaskar Gowtham, Adv.
                   Mr. Vatsal Joshi, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Harish Pandey, Adv.
                   Ms. Priyadarshni Priya, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Vinayak Sharma, Adv.

Ms. Priyanka, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Aravindh S., AOR
                   Ms. Mahima Jayam, Adv.
                   Ms. Ekta Muyal, Adv.
                   Ms. Mahimai Jayam, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. Deepak Thukral, A.A.G.
                   Mr. Samar Vijay Singh, AOR
                   Dr. Monika Gusain, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Himanshi Sakhya, Adv.
                   Mr. Saurav Sachdeva, Adv.
                   Mr. Sandeep Saxena, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Mr. Vaibhav Tiwari, Adv.
                   Mr. Sidharth Arora, Adv.
                   
                   Mr. Tapesh Kumar Singh, Sr. Adv., A.A.G.
                   Mr. Shantanu Sagar, AOR
                   Mr. Prabhat Ranjan Raj, Adv.
                   Mr. Anil Kumar, Adv.
                   Mr. Gunjesh Ranjan, Adv.
                   Mr. Shashank Kumar Saurav, Adv.
                   Mr. Keshav Khandelwal, Adv.
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                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. Amit Kumar, Adv. General, Sr. Adv.
                   Mr. Avijit Mani Tripathi, AOR

    Mr. Upendra Mishra, Adv.
    Mr. P.S. Negi, Adv.

                   Mr. Tarini K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
                   Ms. Harsha Sharma, Adv.
                   Mr. Varun Singh, Adv.
                   Mr. Devvrat Singh, Adv.
                   Mr. Anup Kumar Srivastava, Adv.
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.
                   
                   Ms. Namita Choudhary, AOR
                   Mr. Ashutosh Kumar Sharma, Adv.
                   Ms. Srishti Choudhary, Adv.
                   Ms. Shefali Choudhary, Adv.
                   
                   Mr. Gopal Singh, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Deepanwita Priyanka, Adv.
                   Ms. Devyani Bhatt, Adv.
                   Ms. Nidhi Bhadola, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Ms. Himanshi Shakya, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Dr. Monika Gusain, AOR
                   
                    Ms. Madhvi S Sawant, Adv.

Mr. Amit Kumar Chawla, Adv.
Ms. Niharika Dewivedi, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.
Ms Yamini Sharma, Adv.
Ms. Ritika Raj, Adv.
Ms. Manisha Chawla, Adv.
Ms. Kavya Lokande, Adv.
Ms. Manju Jetley, AOR

                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   Mr. Suraj Singh, Adv.
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
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                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Mr. R.rajaselvan, Adv.
                   
                   Mr. Zoheb Hossain, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Satya Mitra, AOR
                   
                   Mr. Sameer Abhyankar, AOR
                   Ms. Ayushi Bansal, Adv.
                   Mr. Kushagra Aman, Adv.
                   Mr. Rahul Kumar, Adv.
                   Mr. Aakash Thakur, Adv.
                   
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, Adv.
                   Ms. Shalini Singh, Adv.
                   Mr. Saurabh Rajpal, Adv.
                   
                   Mr. Ajay Pal, AOR
                   
                   Mr. Debojit Borkakati, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Barr, Adv.
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. Praveena Gautam, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Aman Sharma, Adv.
                   Ms. Ameyavikrama Thanvi, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                   
                   Mr. S. Udaya Kumar Sagar, AOR
                   
                   Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Abhaid Parikh, AOR
                   Ms. Katyayani Anand, Adv.
                   Ms. Saumya Singh, Adv.
                   Ms. Saumya Kapoor, Adv.
                   Mr. Vaibhav Sharma, Adv.
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
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                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Ms. Diya Kapur, Adv.
                   Mr. Abhinav Sekhri, Adv.
                   Ms. Nimisha Menon, Adv.
                   Ms. Ragini Nagpal, Adv.
                   Ms. Pritha Srikumar Iyer, AOR
                   Ms. Saumya Sinha, Adv.

Ms. Manisha Chava, Adv.
Ms. Shagun Thakur, Adv.
Ms. Suhasini Sen, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

W.P.(C)  NO. 1156/2021:

Learned counsel appearing for the respondent-Union of

India  submitted  that  certain  Action  Taken  Reports  have

already been filed and further steps have been taken for

the effective  implementation of  the Protection  of Women

from  Domestic  Violence  Act,  2005  shall  be  brought  on

record.

Hence, adjourned for six weeks.

The matter is detagged from W.P.(C) No. 1224/2017 and

W.P.(C) No. 427/2022.

W.P.(C) No. 1224/2017:

By order dated 19.10.2023, a coordinate Bench of this

Court had issued certain directions in the matters. 

Learned  counsel  appearing  for  respondent-Union  of

India  submitted  that  they  are  in  the  process  of

implementing  the  said  directions  and  if  some  time  is

granted,  the  status  report  would  be  filed  before  this
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Court. 

She also submitted that the directions issued to the

State  Governments/Union  Territories  for  providing

information with regard to the implementation of the Sexual

Harassment  at  Workplace  (Prevention,  Prohibition  and

Redressal)  Act,  2013  read  with  Rules  2013  (POSH  Act  &

Rules)  may  be  made  available  to  the  Union  of  India

particularly  in  the  matters  of  appointment  of  Nodal

Officers.  

Consequently,  we  request  all  the  learned  counsel

appearing  for  the  respective  State  Governments/Union

Territories to furnish the information to learned counsel

for the Union of India in terms of directions in paragraph

22(A)(i) and (ii) of the order of this Court.

The matter is detagged from W.P(C)  No.1156/2021 and

W.P.(C) No. 427/2022 and adjourned by six weeks.

W.P.(C) No. 427/2022:

Learned  senior  counsel  appearing  for  the National

Commission for Protection of Child Rights(NCPCR) submitted

that the directions issued by this Court by orders dated

18.08.2023 are in the process of being implemented and the

State Governments would have to respond and some of the

States have not responded. Also, the State Governments will

have  to  implement  the  Standard  Operating  Procedure

(SOP)/Guidelines,  which  have  been  formulated  by  NCPCR.

Therefore, the response of the State Governments regarding
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implementation of the SOP/Guidelines of NCPCR is crucial.

In  the  circumstances,  the  State  Governments  are

directed to  submit their  response to  the SOP/Guidelines

framed by the NCPCR vis-a-vis their implementation to NCPCR

within the period of four weeks from today.

Any  other  person  interested  in  responding  to  the

SOP/Guidelines issued by the NCPCR may do so to NCPCR. 

NALSA to file a Compliance report on the directions

issued by this Court on 19.09.2022. 

List on 22.10.2024.

The matter stands detagged from W.P.(C) No. 1224/2017

and W.P(C)  No.1156/2021.

(RADHA SHARMA)                                  (MALEKAR NAGARAJ)
ASTT. REGISTRAR-cum-PS                          COURT MASTER (NSH)
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ITEM NO.26               COURT NO.11                  SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION(S)(CIVIL)  NO(S). 1156/2021

WE THE WOMEN OF INDIA                              Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

WITH
W.P.(C) No. 1224/2017 (PIL-W)
(FOR ADMISSION and IA No.12835/2018-INTERVENTION/IMPLEADMENT and IA
No.29686/2018-EXEMPTION FROM FILING O.T.
IA No. 74098/2019 - EARLY HEARING APPLICATION
IA No. 127408/2022 - EXEMPTION FROM FILING O.T.
IA No. 107538/2022 - EXEMPTION FROM FILING O.T.
IA No. 95766/2018 - EXEMPTION FROM FILING O.T.

W.P.(C) No. 427/2022 (PIL-W)
(IA No. 136232/2022 - EXEMPTION FROM FILING O.T.
IA No. 120913/2022 - EXEMPTION FROM FILING O.T.
IA No. 83391/2022 - EXEMPTION FROM FILING O.T.)
 
Date : 30-07-2024 These petitions were called on for hearing today.

CORAM : 
         HON'BLE MRS. JUSTICE B.V. NAGARATHNA
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Petitioner(s)  Mr. Sanjay Parikh, Sr. Adv.
                   Ms. Srishti Agnihotri, AOR
                   Ms. Sanjana Grace Thomas, Adv.
                   Mr. D P Singh, Adv.
                   Ms. Tara Elizabeth Kurien, Adv.
                   
                   Ms. Shobha Gupta, Sr. Adv.
                   Mr. Aditya Ranjan, AOR
                   Ms. Tarjana Rai, Adv.
                   Mr. K Charenamei, Adv.
                   Ms. Jessy Kurian, Adv.
                   
                   Mr. H.S.Phoolka, Sr. Adv.
                   Mr. Jagjit Singh Chhabra, AOR
                   Mr. Bhuwan Ribhu, Adv.
                   Ms. Shashi, Adv.
                   Mr. Saksham Maheshwari, Adv.
                   Ms. Surpreet Kaur, Adv.
                   Mr. Suraj Kumar, Adv.
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For Respondent(s)  Mr. Vikramjit Banerjee, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhashini Sen, Adv.
                   Ms. Rekha Pandey, Adv.
                   Ms. Nidhi Khanna, Adv.
                   Ms. Swati Ghildiyal, Adv.
                   Ms. Sweksha, Adv.
                   Mr. Amrish Kumar Sharma, Adv.
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. Praveena Gautam, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Aman Sharma, Adv.
                   Ms. Ameyavikrama Thanvi, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                   
                   Mrs. Garima Prasad, Aag, Sr. Adv.
                   Mr. Rohit K. Singh, AOR
                   Mr. Pritam Bishwas, Adv.
                   Ms. Pratibha Malviya, Adv.
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   
                   Ms. Rashmi Nandakumar, AOR
                   Ms. Yashmita Pandey, Adv.
                   
                   Ms. Vanshaja Shukla, AOR
                   Ms. Ankeeta Appanna, Adv.
                   Mr. P.E.Krishnan, Adv.
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   Mr. Suraj Singh, Adv.
                   
                   Mr. Sahil Bhalaik, AOR
                   Mr. Tushar Giri, Adv.
                   Mr. Siddharth Anil Khanna, Adv.
                   Mr. Ritik Arora, Adv.
                   Mr. Shivam Mishra, Adv.
                   Mr. Gowtham Polanki, Adv.
                   Mr. Nishit Shukla, Adv.
                   Mr. Murshlin Ansari, Adv.
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Barr, Adv.
                   
                   Mr. Debojit Borkakati, AOR
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                   Mr. Manish Kumar, AOR
                   
                   Mr. Surjendu Sankar Das, AOR
                   Mr. Samarpit Chauhan, Adv.
                   
                   Mr. Vinod Sharma, AOR

    Mr. Rushab Aggarwal, Adv.
                   Mr. Pashupathi Nath Razdan, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Deepanwita Priyanka, Adv.
                   Ms. Devyani Bhatt, Adv.
                   Ms. Nidhi Bhadola, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Ms. Himanshi Shakya, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Dr. Monika Gusain, AOR
                   
                   Mr. D. L. Chidananda, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Ms. Mrinal Gopal Elker, AOR
                   Mr. Abhimantu Singh, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   
                   Mr. Bharat Bagla, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                   
                   Mr. Nirnimesh Dube, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Mr. R.Rajaselvan, Adv.
                   
                   Mr. Anando Mukherjee, AOR
                   
                   Mr. Shibashish Misra, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
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                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Shadan Farasat, A.A.G.
                   Ms. Nupur Kumar, AOR
                   Mr. Harshit Anand, Adv.
                    
                   Ms. G. Indira, AOR
                   Mr. Gandeepan, Adv.
                   Ms. Larika Khandelwal, Adv.
                   Mrs. D.Poornima, Adv.
                   
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, Adv.
                   Ms. Shalini Singh, Adv.
                   Mr. Saurabh Rajpal, Adv.
                   
                   Mr. Sameer Abhyankar, AOR
                   Ms. Ayushi Bansal, Adv.
                   Mr. Kushagra Aman, Adv.
                   Mr. Rahul Kumar, Adv.
                   Mr. Aakash Thakur, Adv.
                                      
                   Mr. Amit Anand Tiwari, Sr. A.A.G.
                   Mr. Sabarish Subramanian, AOR
                   Ms. Devyani Gupta, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. C Kranti Kumar, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Mr. Danish Saifi, Adv.
                   Ms. Saushriya Havelia, Adv.
                   Ms. Tanvi Anand, Adv.
                   
                   Mr. Tanmaya Agarwal, AOR
                   Mr. Wrick Chatterjee, Adv.
                   Mrs. Aditi Agarwal, Adv.
                   Mr. Vinayak Mohan, Adv.
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Ms. Shireesh Tyagi, Adv.
                   Ms. Tayade Pranali Govardhan, Adv.
                   Mr. Aniket Singh, Adv.
                   
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. Vikramjit Banerjee, A.S.G.
                   Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. N Visakamurthy, Aor, Sr. Adv.
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                   Mrs. Suhasini Sen, Adv.
                   Mrs. Ruchi Kohli, Adv.
                   Mrs. Rekha Pandey, Adv.
                   Mr.  Chinmayee Chandra, Adv.
                   Mrs. Nidhi Khanna, Adv.
                   Mr.  Advitiya Awasthi, Adv.
                   Mrs. Swati Ghildiyal, Adv.
                   Mr.  Tanmay Mehta, Adv.
                   
                   
                   Mr. K. M. Nataraj, A.S.G.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Mrinal Elkar Mazumdar, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Tadimalla Bhaskar Gowtham, Adv.
                   Mr. Vatsal Joshi, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Harish Pandey, Adv.
                   Ms. Priyadarshni Priya, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Vinayak Sharma, Adv.

Ms. Priyanka, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Aravindh S., AOR
                   Ms. Mahima Jayam, Adv.
                   Ms. Ekta Muyal, Adv.
                   Ms. Mahimai Jayam, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. Deepak Thukral, A.A.G.
                   Mr. Samar Vijay Singh, AOR
                   Dr. Monika Gusain, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Himanshi Sakhya, Adv.
                   Mr. Saurav Sachdeva, Adv.
                   Mr. Sandeep Saxena, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Mr. Vaibhav Tiwari, Adv.
                   Mr. Sidharth Arora, Adv.
                   
                   Mr. Tapesh Kumar Singh, Sr. Adv., A.A.G.
                   Mr. Shantanu Sagar, AOR
                   Mr. Prabhat Ranjan Raj, Adv.
                   Mr. Anil Kumar, Adv.
                   Mr. Gunjesh Ranjan, Adv.
                   Mr. Shashank Kumar Saurav, Adv.
                   Mr. Keshav Khandelwal, Adv.
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                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. Amit Kumar, Adv. General, Sr. Adv.
                   Mr. Avijit Mani Tripathi, AOR

    Mr. Upendra Mishra, Adv.
    Mr. P.S. Negi, Adv.

                   Mr. Tarini K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
                   Ms. Harsha Sharma, Adv.
                   Mr. Varun Singh, Adv.
                   Mr. Devvrat Singh, Adv.
                   Mr. Anup Kumar Srivastava, Adv.
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.
                   
                   Ms. Namita Choudhary, AOR
                   Mr. Ashutosh Kumar Sharma, Adv.
                   Ms. Srishti Choudhary, Adv.
                   Ms. Shefali Choudhary, Adv.
                   
                   Mr. Gopal Singh, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Deepanwita Priyanka, Adv.
                   Ms. Devyani Bhatt, Adv.
                   Ms. Nidhi Bhadola, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Ms. Himanshi Shakya, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Dr. Monika Gusain, AOR
                   
                    Ms. Madhvi S Sawant, Adv.

Mr. Amit Kumar Chawla, Adv.
Ms. Niharika Dewivedi, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.
Ms Yamini Sharma, Adv.
Ms. Ritika Raj, Adv.
Ms. Manisha Chawla, Adv.
Ms. Kavya Lokande, Adv.
Ms. Manju Jetley, AOR

                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   Mr. Suraj Singh, Adv.
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
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                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Mr. R.rajaselvan, Adv.
                   
                   Mr. Zoheb Hossain, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Satya Mitra, AOR
                   
                   Mr. Sameer Abhyankar, AOR
                   Ms. Ayushi Bansal, Adv.
                   Mr. Kushagra Aman, Adv.
                   Mr. Rahul Kumar, Adv.
                   Mr. Aakash Thakur, Adv.
                   
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, Adv.
                   Ms. Shalini Singh, Adv.
                   Mr. Saurabh Rajpal, Adv.
                   
                   Mr. Ajay Pal, AOR
                   
                   Mr. Debojit Borkakati, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Barr, Adv.
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. Praveena Gautam, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Aman Sharma, Adv.
                   Ms. Ameyavikrama Thanvi, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                   
                   Mr. S. Udaya Kumar Sagar, AOR
                   
                   Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Abhaid Parikh, AOR
                   Ms. Katyayani Anand, Adv.
                   Ms. Saumya Singh, Adv.
                   Ms. Saumya Kapoor, Adv.
                   Mr. Vaibhav Sharma, Adv.
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
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                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Ms. Diya Kapur, Adv.
                   Mr. Abhinav Sekhri, Adv.
                   Ms. Nimisha Menon, Adv.
                   Ms. Ragini Nagpal, Adv.
                   Ms. Pritha Srikumar Iyer, AOR
                   Ms. Saumya Sinha, Adv.

Ms. Manisha Chava, Adv.
Ms. Shagun Thakur, Adv.
Ms. Suhasini Sen, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

W.P.(C)  NO. 1156/2021:

Learned counsel appearing for the respondent-Union of

India  submitted  that  certain  Action  Taken  Reports  have

already been filed and further steps have been taken for

the effective  implementation of  the Protection  of Women

from  Domestic  Violence  Act,  2005  shall  be  brought  on

record.

Hence, adjourned for six weeks.

The matter is detagged from W.P.(C) No. 1224/2017 and

W.P.(C) No. 427/2022.

W.P.(C) No. 1224/2017:

By order dated 19.10.2023, a coordinate Bench of this

Court had issued certain directions in the matters. 

Learned  counsel  appearing  for  respondent-Union  of

India  submitted  that  they  are  in  the  process  of

implementing  the  said  directions  and  if  some  time  is

granted,  the  status  report  would  be  filed  before  this
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Court. 

She also submitted that the directions issued to the

State  Governments/Union  Territories  for  providing

information with regard to the implementation of the Sexual

Harassment  at  Workplace  (Prevention,  Prohibition  and

Redressal)  Act,  2013  read  with  Rules  2013  (POSH  Act  &

Rules)  may  be  made  available  to  the  Union  of  India

particularly  in  the  matters  of  appointment  of  Nodal

Officers.  

Consequently,  we  request  all  the  learned  counsel

appearing  for  the  respective  State  Governments/Union

Territories to furnish the information to learned counsel

for the Union of India in terms of directions in paragraph

25(A)(i) and (ii) of the order of this Court.

The matter is detagged from W.P(C)  No.1156/2021 and

W.P.(C) No. 427/2022 and adjourned by six weeks.

W.P.(C) No. 427/2022:

Learned  senior  counsel  appearing  for  the National

Commission for Protection of Child Rights(NCPCR) submitted

that the directions issued by this Court by orders dated

18.08.2023 are in the process of being implemented and the

State Governments would have to respond and some of the

States have not responded. Also, the State Governments will

have  to  implement  the  Standard  Operating  Procedure

(SOP)/Guidelines,  which  have  been  formulated  by  NCPCR.

Therefore, the response of the State Governments regarding
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implementation of the SOP/Guidelines of NCPCR is crucial.

In  the  circumstances,  the  State  Governments  are

directed to  submit their  response to  the SOP/Guidelines

framed by the NCPCR vis-a-vis their implementation to NCPCR

within the period of four weeks from today.

Any  other  person  interested  in  responding  to  the

SOP/Guidelines issued by the NCPCR may do so to NCPCR. 

NALSA to file a Compliance report on the directions

issued by this Court on 19.09.2022. 

List on 22.10.2024.

The matter stands detagged from W.P.(C) No. 1224/2017

and W.P(C)  No.1156/2021.

(RADHA SHARMA)                                  (MALEKAR NAGARAJ)
ASTT. REGISTRAR-cum-PS                          COURT MASTER (NSH)
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